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Mr. Nand Kishore, counsel for ·applicant 
Mr. Mukesh Dhamera, proxy counsel for 
Mr. T.P .Sharma, counsel for respo~dents 

The learned counsel for the applicant submits that in view of 

the order passed today in OA No. 426/2006, the prese.nt OA does 

not survive. 

In view of above submission, the OA stands disposed of as 

does not survive. 
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